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concessions.

In addition, Govemment is cmoumg
mg m‘mwmm% techinolopie

antemal i\wW@JM GF Nubhdiag
Cemire is ins operation to provide trainis
to the artisens in new technologics and o
popularise cost effective & innovative
technologies in construction. Some of the
Building Centres have taken up construc-
tion work and production of building
pnsterials.

Repeal of Urban Land (Ceibing Regu-
fation) Act 1976 will also pave way for
refease of more land and facilitate fand
assembly for the purpose of construction.
The recent tax concession given fos hous-

iew of Dwellimg Units Ss Eass
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1685.
SURY A Will the Minister of URBAN
AFFAIRS AND EMPLOYMENT be
pleased to state:

SHRE

fa) whether i is a fact that the Growth
Techno Project Lid. has been allowed o
comstruct some S000 dwelling units in
Easi Dethi;

{b) ¥ so0, the detajls thereof;

{r) whether amy ftime schedule has
been fixed for ity complotion; snd

fd) i so, the details ﬁﬁac:m@f'?‘
MIVISTER OF URRAN aAF-
;_: & AND EMPLOYMERT (SHRI

AM JETHMALANI): (a) to (d) The
DDA has reported that the Growih
Techno Project Lid. is not executing any
housing project in East Delhi,
Tighan Areas Sulfering Lecis of Sanitaiion

and Dreiusge
1666. SHRT ANIL STHARMA: Wil the

Minisier of URBAN AFFAIRS AND
EMPLOYMENT be pleased to state:
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() whetnsr dhogs b aay  proposal
under Government's consideration to
zdennfy urban areas all over thc country

oo a detsiied bosis t)y G@vemmemv Mdn

(¢} if s, vne pesmber of badly m’cucd
areas in Himachal Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY  OF URBAN AFFAIRS
AND EMPLOYMENT (SHRI BAN-
DARU DATTATREYA): (2) No, Sir.
Urban drainagoSanitation being a State
subject, it is primarily the responsibility
of the State Covarpmenis to provide for
these facilities in their respective areas.

(b) No, Sir. No detailed survey has
been done by the Central Govermment.

{¢) Does mot arige.

Blidgass of publie lnd
1687. SHRI  GOPALSINGH G
SOLANKI: Will the Minister of URBAN
AFFAIRS AND EMPLOYMEN‘!‘ e
pleased to stele:

{a) whether ¥ is a fact that C-Block
Park of Rehabilitation Ministry Esaploy-

- ees Cooperative Growp House Building

Society Lid., Shivslik, New Delhi, sar-
marked for the purpose of school is being
wsed for other purposes of having cock-
tails/entertainment  parties/mardages at
the rate of Ks. 2,500 per function besides
security of Rs. 3000;

(b) whether Government bave granied
the permission to misuse the plot;

(c) if rot, the steps being taken agninst
the monagement of ihe society for its
lapse; and

(d) whetner Government propose
restrict the society for the misuse of this
park forihwith and if not, the reasoms
therefor?

THE WINISTER OF URBAN
AFFAIRS AND EMPLOYMENT (SHRI
RAM JETHMALANI): (a) As pcg in-
spection conductéd by the office of Regis-



